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  Ld. Counsel for the applicant submitted that 
he has no instructions from the 
applicant.  Respondents counsel submitted 
that the applicant died on 02.10.2015 and 
copy of the death certificate he has been filed 
by serving a copy to the Ld. Counsel for the 
applicant in the Court today.  

 

Under Rule 18 of the CAT (Procedure) 
Rule  the mater  stands abated.   The 
applicant is at liberty to file substitution 
application as per law if so advised.  The O.A. 
is disposed of accordingly.  

 

Copy of this order be given to Ld. Counsel for 
both the sides.  

 

  

( SWARUP KUMAR MISHRA) 

            MEMBER (J)             

( GOKUL CHANDRA PATI) 

           MEMBER (A)            
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